FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
DR. KAZI EXPORTS AND TRADING COMPANY PRIVATE LIMITED

RELEVANT PARTICULARS _ _
1 Name Of Corporate Persan ' Dr. Kazl Exports And Trading Company Private
 Limited
2 Dﬂmdllmﬂmm WW'” 20/05/1982
3_ ermb;urdermhmmahpﬁm F?Egmardﬂcmmmﬂ; Kamataka
4. Corporate fdentity Number of corporate | U01119KA19B2PTO004T77
person
&. Address of the regstered office and | No 379, 3rd floor, HAL 2nd stage, Indanagar,
principal Office: (7 ary) of Corpacate | Bargalore, Bangaione North, Karrataka,
ponson India, 560038
6. Liquidation commencement date of | O8th July, 2025
COMpOrate person
7. Name, address, ermai address, | Nawme: Prarmod Srbari
telephone number and the regisiiation | Emal - pramed@capadin
number of the iquidstor Addiess: #3nd Floor, Rej Towers, 23m Cross,
Earashankan 2nd Stage, Bengaun - S60070
Telephore - 08041607277
Fegetration number -
IBER/IPADOL/ P PO2286/ 2021 2022/13674
8  Last date for submission of claims | OTth August, 2025

Motice 3 hereby given that Dr. Kazl Euporh And Trading Company Private Limited has

commenced voluntary Bguidatson on 08th July, 2025,

The stakenciders of Dr, Kazi Exports And Trading Company Private Limited are hereby

called upon to submit & proof of their ciaims, on or before OTth August, 2025, to the

liguidator at the address mentioned against item OF.

The financial creditors shall submit thedr proof of claims by electrone means only. All other

stakeholders may submit the proofl of claims in person, by pest or by electronic means.

Submission of false or misleading proots af claim shall attraat panalties,

Date: 12/07/2025 Pramod Srihari

FPlace: Bengalury Liquidator
IBBI/IPA-Q0L/IP-P-02286,/2021-2022/13674

Financial Express Bangalore: -12th July, 2025
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Samvyukta Karnataka Bangalore: -12th July, 2025




